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Bill No. 12 of 2022 

THE MARTYRS (PAYMENT OF ADEQUATE 

COMPENSATION) BILL, 2022 

By 

S11R1 DILESIIWAR KAMAIT, M.P. 

A 

BILL 

to provide.f<Jr payment q{adequme compensation by the Cemral CoFernment to 

the dependents of deceased personnel cf the Indian Armed Forces. 

Parami/ita,y Forces. Central Armed Police Forces and the 
State Armed Police Forces. who sacr[flce their 

lives in the line ofduty. 

BE it enacted by Parliament in the Seventy-third Year of the Republic of India 

as follows:-

I. (I) This Act may be called the Martyrs (Payment of Adequate Compensation)

Act, 2022. 

s (2) It shall come into force on such date as the Central Government may, by

notification in the Official Gazette, appoint. 

Short title 

and 

co111111encemenl. 












